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I HATA
[ 7 3o (fRet)]

qEeET, 18 W, 2026
(T ATARTH T L AT |7 qaTH1(1989) FT &m=T 1| T(20A) F Tgd FAT)

FT.3T. 1406(37).—Lra (Femrer) srferfa=rm, 1989 (24/89) (Sr&r ok aTa 3=k ATATH=H FgT 74T 8)
FT T 200 FT IT-GTT (1) T T&T AREIT & T&d, % T =7 919 F 4q g 6 a1 o qrasi=ah
3297  forw, qfw, e w@fera Bawor 7gt domr sa=T # gy w3 8, &6y Yora oS & Heames &
T straeaa 7, ST, el T<9T TT5T o TG d (o1l # "gal U [SA S & Jad giasT-[asmaraaad §ed
AT 9T SIS [(JPI)-HFIeT(SPT) T9MT & s KM 642/9-11 U% S 3A1AT (T 3AraT f597) §ea1 342 FT
AT, T8 ZIT UHT [ FT SATERIE0T F T SLaT FIud Fedl gl

I 0 | Baag #r2 off =3t Afag=eT & 5o § T i ari 7 (30) o e i ety

& HIa¥, I ATATHIH ol 1T 209 Fir ITATT (1) F STelT TS o TorT UHT GIH % ST 92 AqT 397
T

1951 G1/2026 )
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T I, TR TAHET FATT I ATIIG & 1T Feqd Tl (FIAT) TS HSA T
AT (ATTSTS)/ TATHT AT GaT U RATST % g gras-[aaqmariedy qed ared 9% A= 1(JPI)-
HET(SPT) Tem T ¥ a1 KM 642/9-11 7% 3. 3.8 (1< ea farr) e 342 1 fwior 3 sae & frfera
] H ATET TEIT T SATUIHT TAT TH AT 6 e 92 et 7 Sosr s ger arfare, smafewar
T AT A ATHIT &7 & g1 AT The ToreT Tafer =aamdt & areaw &, gars &7 STa9¥ &, S UF sratat
A % TATG 3T AE@LTF AN 6l S, AT A &I, FA & THT, AT o6 TAT ISR AT9TH THH
STITIAT T TR AT TEATRIT FT HAT

3<% srferfa=rm 3 20D Ft ST-4Te1(2) F A Ta T ITFARTE g STy fohat war i o7 sweer v
ST /AT STTOAT| 3] SATEEEAT & AT S aATAT S 6l JISHT0 S 7= [aaeor Iqeed g ¥ 3=g®
=% gTET TEAW YT 3 UL AT | AT fAdreror 3 ST aehar 81
AT

faarw Yo afRASET AAiq sty gaer s & Awpen S 6 “gat O e * agd giasT-
eIy qoF ATe 9¥ AR (JPI)-AreT(SPT) Teerei & = KM 642/9-11 9% ST, A1.ET (VT 3fax
fosT) st 342 7 RwTor % forw =mret & arer 47 f&aT Seaarst & AfRraa v e aret | i gferd
fEreror (sgera-1) 72T & 2|

fSrer T AT AATT-1
1 s
TRATSTAT T ATH:-AAA-342 FT AT
St 7 AT -, T T AR S, HE w1 ATH:-Hi et
. T FT qau | F9 T AMEALAT
FHE. | " T Q?*l'fﬁ'QTr G\ S C\REIRE T CREIRETLY
gerr | faww
1 || seww | 704 | 0.31 0.11 frer 72T i
2 | FfaeAT | A 705 0.12 0.12 e e g
3 |FifBef| www | 706 | 0.10 0.10 frer 72T i
4 |FiA| wEw | 707 | 0.2 0.10 fr 2T Sy
5 | wifeeft | A 708 0.32 0.16 T e g
6 |t | swew | 863 | 0.7 0.06 e 72T
7 | FfuAT | S 864 0.17 0.01 e TET g
8 |t | wwew | 865 | 0.32 0.05 e 72T
9 | =wifeeft | SrF{EA 866 0.06 0.06 e e
10 | Fifeedt | P A 867 0.06 0.06 e e
11 | Fifrelt | av@w | 868 | 0.07 0.07 e 72T
12 | Fifoedt | P eH 869 0.18 0.13 e e
13 | wifeft | v | 870 | 0.08 0.07 e 72T
14 | Fifeedt | P A 871 0.42 0.18 e TET g
15 | wifeft | sew | 881 | 0.46 0.25 i o 72T S
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16 | Fifoedt | P A 882 0.12 0.04 it TET g
17 | #ifeeft | s=w | 883 0.12 0.04 it T qgT
18 | wifeett | sww | 884 0.10 0.10 e qET G
19 | Fifeet | " | 885 0.14 0.08 e qgT g
20 | ®ifeft | swEw | 886 0.42 0.26 it T qgT
21 | ®ifaeft | svw | 887 0.07 0.47 it T qgT
22 | wifeet | spEw | 888 0.20 0.06 =T g EEI
23 | wifuet | sEw | 889 1.00 0.06 f&ifera g qgT G
24 | Fwif¥eAt | s | 900 1.02 0.37 e TgT
25 | Fifweft | sFRH | 906 0.34 0.01 e qET G
26 | Fifeet | sFRE | 908 0.17 0.09 =T g EEIG
27 | ®ifeft | sww | 909 0.43 0.37 it qgT I
28 | Fifeet | sF@Ew | 910 0.22 0.02 =T g EEIG
29 | Fifweft | sww | 933 0.13 0.10 e EEI
30 | FifeAT | v | 934 0.07 0.07 e qgT
31 | wifeeft | sz | 935 0.02 0.02 =T g EEIG
32 | FHif=eAl | AFEH 936 0.02 0.01 it ar aET q
33 | Fifeett | sz | 937 0.06 0.02 =T g RIS
34 | wifaeft | vqA 1045 1.62 0.36 T TR (T) TCHRTL ST
35 | ®ifeet | wwew | 1052 | 1.14 0.05 T TgT
36 | ®ifeet | www | 1053 | 0.19 0.15 e TgT
37 | Fif=eAl | AFEH 1054 1.48 0.03 T e g
38 | Fifeett | v zw | 1064 | 1.78 1.17 e RIS
39 | FHif=reAT | AFEH 1065 | 0.22 0.17 e TET g
40 | wifereft | sEH | 1066 | 0.10 0.09 =T gar EEIG
41 | Fifeedl | SFEH 1068 | 0.12 0.04 qEr e
42 | FifoeAT | SFEH 1073 | 0.08 0.08 it ar e
43 | FfrEf | sew | 1074 | 013 0.13 GIREks TgT I
44 | FifeeAT | SFEH 1075 | 0.08 0.03 it ar e
45 | Fwifaeft | sFE® | 1079 | 0.57 0.13 e EEIG
46 | Fifoedl | SFEH 1080 | 0.94 0.09 e e
47 | FifeeAT | SFEH 1084 1.14 0.08 TEr TET g
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48 | Fwifeelt | s 1133 0.72 0.12 TR () TR STHIA
49 | Fifeedt | v A 1136 0.61 0.13 T () AT ST
T 6.57
T JIA
EIERIECRLS

sty s AT
M FATH | TR T T
fer | gar | R gar =
qTH 0.61 3.75 | 0.17 2.04 6.57
[FT. §. CAO/C/RSP/BBS/2026/ROB-342/20A]
FSTT FH q1H, HeT Atsran(=ator-11)
MINISTRY OF RAILWAYS

[East Coast Railway(Construction)]
NOTIFICATION
Bhubaneswar, the 18th March, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 1406(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for
the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of L.C.NO.342
at KM 642/9-11 between Stations Jadupudi(JPI)-Sompeta(SPT) on Howrah Visakhapatnam main line under Khurda
Road Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Revenue Divisional Officer(RDO), Palasa for Construction of ROB in lieu of closing of manned of
L.C.NO.342 at KM 642/9-11 between Stations Jadupudi(JPI)-Sompeta(SPT) on Howrah Visakhapatnam main line
under Khurda Road Division in writing, and shall set out grounds thereof and competent authority shall give the objector
an opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.
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Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The

land plans and other details of the land covered under this notification are available and can be inspected by the interested

person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for
Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO.342 at KM 642/9-11
between Stations Jadupudi(JPI)-Sompeta(SPT) on Howrah Visakhapatnam main line under Khurda Road Division)”

in Srikakulum district of Andhra Pradesh state.

Name of the District:-Srikakulam ANNEXURE-1
LAND SCHEDULE
Name of the Project:- Construction of ROB-342
Name of the District:-Srikakulam, Name of the Division:-Khurda Rd.,
Name of the Mandal:-Kanchili
SL NA}[\/EEOF NAME OF LPM | Total Area Acquired TOTAL EXTENT Type of Land
No. MANDAL VILLAGE No. in ACRES | Areain Acres LAND
1 KANCHILI | AMPURAM 704 0.31 0.11 WET Patta Land
2 KANCHILI | AMPURAM 705 0.12 0.12 WET Patta Land
3 KANCHILI | AMPURAM 706 0.10 0.10 WET Patta Land
4 KANCHILI | AMPURAM 707 0.12 0.10 WET Patta Land
5 KANCHILI | AMPURAM 708 0.32 0.16 WET Patta Land
6 KANCHILI | AMPURAM 863 0.17 0.06 WET Patta Land
7 KANCHILI | AMPURAM 864 0.17 0.01 WET Patta Land
8 KANCHILI | AMPURAM 865 0.32 0.05 WET Patta Land
9 KANCHILI | AMPURAM 866 0.06 0.06 WET Patta Land
10 KANCHILI | AMPURAM 867 0.06 0.06 WET Patta Land
11 KANCHILI | AMPURAM 868 0.07 0.07 WET Patta Land
12 KANCHILI | AMPURAM 869 0.18 0.13 WET Patta Land
13 KANCHILI | AMPURAM 870 0.08 0.07 WET Patta Land
14 KANCHILI | AMPURAM 871 0.42 0.18 WET Patta Land
15 KANCHILI | AMPURAM 881 0.46 0.25 Irrigated DRY Patta Land
16 KANCHILI | AMPURAM 882 0.12 0.04 Irrigated DRY Patta Land
17 KANCHILI | AMPURAM 883 0.12 0.04 Irrigated DRY Patta Land
18 KANCHILI | AMPURAM 884 0.10 0.10 WET Patta Land
19 KANCHILI | AMPURAM 885 0.14 0.08 WET Patta Land
20 KANCHILI | AMPURAM 886 0.42 0.26 Irrigated DRY Patta Land
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21 KANCHILI | AMPURAM 887 0.07 0.47 Irrigated DRY Patta Land
22 KANCHILI | AMPURAM 888 0.20 0.06 Irrigated DRY Patta Land
23 KANCHILI | AMPURAM 889 1.00 0.06 Irrigated DRY Patta Land
24 | KANCHILI | AMPURAM 900 1.02 0.37 WET Patta Land
25 KANCHILI | AMPURAM 906 0.34 0.01 WET Patta Land
26 | KANCHILI | AMPURAM 908 0.17 0.09 Irrigated DRY Patta Land
27 KANCHILI | AMPURAM 909 0.43 0.37 Irrigated DRY Patta Land
28 | KANCHILI | AMPURAM 910 0.22 0.02 Irrigated DRY Patta Land
29 | KANCHILI | AMPURAM 933 0.13 0.10 WET Patta Land
30 | KANCHILI | AMPURAM 934 0.07 0.07 WET Patta Land
31 KANCHILI | AMPURAM 935 0.02 0.02 Irrigated DRY Patta Land
32 KANCHILI | AMPURAM 936 0.02 0.01 Irrigated DRY Patta Land
33 | KANCHILI | AMPURAM 937 0.06 0.02 Irrigated DRY Patta Land
34 | KANCHILI | AMPURAM 1045 1.62 0.36 PORAMBOKE(P) Govt. Land
35 | KANCHILI | AMPURAM 1052 1.14 0.05 DRY Patta Land
36 | KANCHILI | AMPURAM 1053 0.19 0.15 WET Patta Land
37 | KANCHILI | AMPURAM 1054 1.48 0.03 WET Patta Land
38 | KANCHILI | AMPURAM 1064 1.78 1.17 WET Patta Land
39 | KANCHILI | AMPURAM 1065 0.22 0.17 WET Patta Land
40 | KANCHILI | AMPURAM 1066 0.10 0.09 Irrigated DRY Patta Land
41 KANCHILI | AMPURAM 1068 0.12 0.04 DRY Patta Land
42 KANCHILI | AMPURAM 1073 0.08 0.08 Irrigated DRY Patta Land
43 | KANCHILI | AMPURAM 1074 0.13 0.13 Irrigated DRY Patta Land
44 KANCHILI | AMPURAM 1075 0.08 0.03 Irrigated DRY Patta Land
45 | KANCHILI | AMPURAM 1079 0.57 0.13 WET Patta Land
46 | KANCHILI | AMPURAM 1080 0.94 0.09 WET Patta Land
47 | KANCHILI | AMPURAM 1084 1.14 0.08 DRY Patta Land
48 | KANCHILI | AMPURAM 1133 0.72 0.12 PORAMBOKE(P) Govt. Land
49 | KANCHILI | AMPURAM 1136 0.61 0.13 PORAMBOKE(P) Govt. Land
TOTAL 6.57
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ABSTRACT
ACUIRED LAND
PRIVATE LAND
VILLAGE | GOVERNMENT p Agggﬁﬁm
IRRIGATED
NAME LAND WET | DRY DRY LAND EXTENT
AMPURAM 0.61 3.75 | 0.17 2.04 6.57

[F. No. CAO/C/RSP/BBS/2026/ROB-342/20A]
AJAY KUMAR SAMAL, Chief Engineer(Con-II)
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